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CENTRAL WWINISTRJTIUE^^
principal bench

n.ft.1205/96

Ronday this the Hthday of November^ 1996
CORARHON'SLE NR.3USTICE METTUR SANKARAN NAIft, chairman

:  HON'BLE BbV S.P.' 8ISUAS, ADMNISTRATIUE MEMBER

Srot. Ranohar Bala -
\j/o Shri Om prakash Ahluwalia,
R/o C,379,. East Kiduai Nagar, Applicant^ ,
Neu Delhio ^

(By Advocate Rr. U.Srivastawa)
;  Vs. , ; '

1. Union of India through Secretary, .Rinistry of Railuay,8 Railway Board,
Rail Bhauian, New Delhi.

2. The Chairman, Railway Board, ^
Rail Bhawan, New Delhi.

3. Shri V.P.Verma, Telephone .. .
Railway Board, RailBhawan, New Delhi.

A. The Director, Telecom,
Railway Board, Rail Bhawan,

^  New Delhi. 1

5. The 3oint Secretary, Railway Board,RdL 1 Bhawan, New Delhi. .... Respondents

(By Advocate Rr.V.S.R. Krishna)
The application having been heard on 11. 11.1996,
the Tribunal on the same day delivered the followings
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CHETTUR SANKARAN NAIR(3), CHAIRRAN

Applicant, a Telephone Operator approached

this Tribunal complaining of sexual harassment by
I  . .

one of her superior officers. Ue issued notice and

respondents appeared. They have a different story

to tell. Ue do not propose to go into all these

matters as learned counsel on instructions from applicant

^  contdoeo

fc.-



8Ub«itt8d that applicant «iUb a satiafiad for the
praasnt if she ie given'a p« ting anyuhere other than under
her . superior officer Shri VIerda. Reapondenta- counael
aubnita that she can be given a poating in the Neu
Delhi Railuay Station retaining her.lien in the
parent department for all purpoaea including promotion.
Raapondenta may poet her in the Na« Delhi Railey
Station on the underatanding aforesaid,provided
there is no other similar post available in the
present place of uoric under an officer other than
Shri tierma. The ascertainment uill be made within
four days from today and appropriate ordera paased
forthwith®

2^ We dispose of the application without

expressing any opinion on the merits of the other

contentionsa No costse

Dated the 11th November, 1996,

H  k w  M

SP,BISyAS CHETTUR SANKARAN NAIR(3)
administrative repiber chairman

ks.




